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Sl. Name of Post Name of Sanctioned Vacant

No. Health Centre

1. Doctor PHCs 30051 7246

2. Specialist CHCs 9831 3880

3. Doctors CHCs 12631

4. Health Assistants PHCs 23182 7870
[Female]/LHV

5. Pharmacist PHC & CHCs 24460 4775

6. Lab. Technicians PHC & CHCs 16153 3525

7. Nursing Staff PHC & CHCs 63325 13217

8. Health Worker [Female]/ SC & PHC 177103 8835
ANM

9. Radiographer CHCs 2806 957

(b) The vacancy position of Lab-technicians and Nursing staff at PHCs &
CHCs and Health Worker [Female]/ANM are at Table above. The vacancy position
of health workers at Sub-Centres as per Rural Health Statistics in India, 2011 is
as under:—

SI1.No. Name of Post Sanctioned Vacant
1. Health Worker [Female]/ANMSs 156231 8312
2. Health Worker [Male] 83241 35123

(c) Public Health is a state subject. The posts required for health facilities
are filled up by respective State/UT Governments. The State/UT Governments are
impressed upon from time to time to fill up the vacant posts at the earliest. Financial
support is provided to States under NRHM to strengthen the health system based
on the requirements proposed by the States in their annual Programme Implementation
Plans. This includes engagement of doctors and paramedics on contractual basis, Multi-
skilling of doctors to overcome the shortage of specialists, provision of incentives
to serve in rural areas, improved accommodation arrangements and mainstreaming
of AYUSH doctors. Measures to set up more Medical Colleges, GNM Schools and
ANM Schools to produce more doctors and paramedics are also being taken to bridge
the gap in human resources.

Safety of people in clinical trials

1009. SHRI BHUPENDER YADAYV: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:
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(@)  whether morality rate in clinical trials in India reportedly remained high
as per WHO data 2031 people died between 2008 and 2011 which comes to 10
persons per week;

(b)  whether there exists any nexus among drug makers, Central Drugs Standard
Control Organization officials and experts who grant opinions on use of drugs;

(¢)  whether Parliamentary Panel on Health as well as the Apex Court have
also expressed their concern over safety of people being used as subjects in clinical
trials of drugs; and

(d) if so, the reaction of Government thereto?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): (a) The WHO has denied existence of any WHO report regarding
the deaths in clinical trials in India in the past few years.

(b) No.

(¢) and (d) The Department Related Parliamentary Standing Committee on Health
and Family Welfare in its 59th Report has made a number of observations on the
Functioning of the Central Drugs Standard Control Organisation (CDSCO). It has
inter-alia raised the issue of approval of drugs without clinical trials. It has also
made some observations on the media coverage of conduct of clinical trial on the
poor and illiterate people in India and deaths of trials subjects reported during these
trials. Further, there are cases pending in the Allahabad High Court and the Supreme
Court on issues relating to safety and well being of human subjects enrolled in
clinical trials in the country. In this connection, it is stated that the Serious Adverse
Events (SAE) of death may occur during clinical trials due to various reasons. These
could be deaths relating to diseases like cancer or administration of the drugs to
critical or terminally ill patients or side-effects or unrelated causes. Such deaths are
investigated for causal relationship. As per the available data, the number of Serious
Adverse Events of deaths in clinical trials reported during the last two years viz.
2010 and 2011 were 668 and 438 respectively. However, deaths attributed to clinical
trials in 2010 and 2011 were 22 and 16 respectively.

Healthcare needs of poor under NRHM

$1010. SHRI JUGUL KISHORE: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@)  whether poor people are exempted in medical sector under National Rural
Health Mission (NRHM);

(b) if so, the details thereof,

TOriginal notice of the question was received in Hindi.



